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ANDHRA PRADESH POLLUTION CONTROL BOARD

D.No.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Centre, 
Chalamalavari Street, Kasturibaipet, Vijayawada – 520 010
Phone. No.0866-2463200, Website  : https://pcb.ap.gov.in

Order No. APPCB/BMW/GNT/CBWTF/HO/2021                                  24/02/2022

 Sub:
-

APPCB – BMW - CFE – CBWTF proposed by M/s. YJ Multiclave, Sy.No. 7/1 & 8/1,
Tana Annavaram (V), Nuzendla (M), Guntur District  – Application for Consent for
Establishment – Rejected - Reg.,

Ref:- 1. CFE application dt. 24.12.2021. 
2. RO, Guntur inspection report dt. 17.01.2022. 
3. CFE committee meeting held on 18.02.2022. 

***

In  the  reference  1st cited,  M/s.  YJ  Multiclave  applied  for  consent  for  establishment  of
Common Bio Medical Waste Treatment Facility at Sy.No. 7/1 & 8/1, Tana Annavaram (V),
Nuzendla (M), Guntur District and RO, Guntur submitted the inspection report, vide ref. 2nd

cited.
  
The issue was placed in the CFE committee meeting held on 18.02.2022. The representatives
of the operating & proposed CBWTFs and the Regional Officer, Guntur participated in the
meeting through video conference.

After detailed discussions on the agenda, RO report and representations of the existing &
proposed  CBWTF,  the  Committee  recommended  to  reject  the  issue  of  CFE  to  M/s  YJ
Multiclave for the following reasons:

1. The Hon’ble High Court in its order dated 01.10.2019 in W.P.No.14181 of 2019 and
the  Hon’ble  NGT order  dated  29.10.2021 in  Appeal  No.131 of  2016 directed  the
APPCB to conduct gap analysis studies for implementation of revised guidelines, 2016
of CPCB before allowing new CBWTF. 

2. The APPCB issued work order to M/s A P Environment  Management Corporation
Ltd., (APEMCL) on 06.07.2021 to conduct gap analysis studies etc., and APEMCL is
in the process of getting the study conducted. Based on the study report requirement of
additional CBWTFs, their location, coverage area and additional bed strength to be
allocated  to  new  CBWTFs  are  to  be  decided.  Till  then  no  CFE  application  for
establishment of new CBWTF be accepted by the Board. 

3. The CPCB in its letter dated 08.03.2018 addressed to the Member Secretary, SEAC,
requested to follow the criteria  for setting up of new CBWTF for its  location and
coverage as laid down under CPCB’s revised guidelines. 

 
In view of the above, the Board is hereby rejecting the CFE application of M/s. YJ Multiclave
proposing to establish a new Common Bio Medical Waste Treatment Facility at Sy.No. 7/1 &
8/1, Tana Annavaram (V), Nuzendla (M), Guntur District.
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It is to inform that no construction or developmental activity should be carried out without
obtaining  Consent  for  Establishment  of  the  Board  as  per  Notification  dated.23.12.1996,
30.04.1999  and  01.05.2004  of  the  Board  and  under  Section  25  of  Water  (Prevention  &
Control of Pollution) Act 1974 and Section 21 of Air (Prevention & Control of Pollution) Act,
1981 and the rules made there under.
 
  

KANDAVALLI VENKATESWARA RAO, CEE(KVR), O/o CHIEF ENVIRONMENTAL
ENGINEER-APPCB

 
To
The Occupier,
M/s. YJ Multiclave, 
Sy.No. 7/1 & 8/1, Tana Annavaram (V), 
Nuzendla (M), Guntur District.
 
 
Copy to 

1. The Joint Chief Environmental Engineer, Zonal Office,  Vijayawada for information
and necessary action. 

2. The Environmental Engineer, Regional Office, Guntur for information and necessary
action. 
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